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The report of this Committee is still 
awaited. 

(c) I held two meetings of the Custodians 
of the nationalised banks in July and Novem-
ber 1970. The following important items ",ere 
discussed in these meetings: 

(i) Deposit Mol((\isation. 

(ii) Customer service. 

(iii) Participation of employees in various 
developmental activities. 

(iv) Lending \0 small farmers. 

(v) Follow-up of ' lead banle scheme. 

(vi) Man-power planning. 

(vii) Feasibility of chargh:g differential 
rates of interest. 

(viii) Role of banks in maintaining price 
stability. 

Violation of Rules regardiog wearing of 
Unifol'Dl by AIR India Crew 

3297. SHRI MANIBHAI J. PATEL: 
Will the Minister of TOURISM AND 
CIVIL A VIA TION be pleased to state: 

(a) whether the Air India crew violated the 
rules regarding wearing of uniform, while 
on duty as a mark of protest, in the first 
week of Novemter, 1970; 

(b) if so, the reasons for such a protest 
and (he details about the demands of the 
employees; 

(c) whether air hostesses also took part 
in the protest, if so, the action taken by 
Government, and 

(d) the understanding on which the pro-
test was withdrawn? 

THE MINISTER OF TOURISM AND 
CIVIL A VIA TION (DR. KARAN SINGH): 
(a) Yes, Sir. The cabin crew infringed the 
uniform regulations under a directive of the 
Air Corporations Employees Union. 

(b) The agitation was launched in connec-
tion with the demand for an ex-gratia pay-
ment in addition to bonus. 

(c) Air Hostesses took part in the agita-
tion by wearing protest Jabels. They were 
not permitted to serve on flights while wearing 
such labels. 

(d) The agitation was withdrawn following 
talks between the Chairman and representa-
tives of Air IDQia's tmions and associllticms. 
The inatter bas be.n referred for adjudication. 

Air Service Between BOIabay aud Nasik 

3298. SHRI Z. M. KAHANDOLE: Will 
the Minister of ,TOURISM AND. CIVIL 
AVIATION be pleased to state: 

,(a) whether it is a fact .that Air Sanice 
between B,ombay and Nasik will be operated 
by a private Air Transport Company; 

(b) if so, the name of the Company; 

(c) the date when the licence was issued; 
and 

(d) the other details regarding fare, 
timings and frequency of flights? 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SINGH): 
(a) to (d), Messrs Aerial Operators Private 
Ltd., have submitted an application for the 
.grant of permission to operate air serVices 
between Bombay I Nasik I Akala I Nagpur/ 
Gondia with DC-3 aircraft. The application 
is under considera tion. 
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